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Step* to w b  smuggling

8U*. SHRIM ATI MQHSINA KID. 
W AI : Will the Minister of FINANCE 
be pleased to state :

(a) whether the smugglers have geared 
up their activities during the last year ;

(b) whether smuggled goods are now 
easily available on the road sides, in 
metropolitan cities these days : and

(c) if so, what solid steps Govcnmcnt 
propose to take to curb down smuggling ?

THE MINISTER OF STATE IN THE 
M INISTRY OF FINANCE (SHRI 
SATISII AGRAWAL) : (a) Reports 
received by the Government indicate 
that most Of the organised gang* of 
smugglers have beer, lying low and have 
not been very active.

(b) There are no rrports of any increase 
in the availability of smuggled goods on 
the road-sides in metropolitan cities.

(<:)' The Government have taken a 
number of steps to combat smuggling. 
These include, strengthening o f preventive 
and intelligence units, a more intensified 
pati'oltin" of vulnerable areas on the sea 
coast and along the land borders, 
exorcising greater vigilance at the major 
sea ports and international air ports and 
providing to the Customs preventive staff 
necessary equipments by way of motor 
vehicles, binoculars, frisker devices, 
night-sights, etc. The Customs Act has 
also been recently amended to raise the 
minimum sentence from six months to 
otie year in certain types of eases. 
Besides, a number of economic measures 
have been taken to reduce the incentives 
for smuggling of some sensitive items. 
In order to curb the evil of gold smuggling, 
the Government have also commenced 
the sale of gold from the stocks held hy 
it.
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Appointment of a Pension Commission

884. SHRI C. K. JAFFER SHARIEF : 
Will the Minister ofFINANOE be pleased 
to state :

(a) whether the All India Organization 
of Pensioners have demanded the appoint­
ment of a Pension Commission to look 
into their problems ;

(b) if  so, the reaction of the Govern­
ment there to ; and

(c) the step envisaged to enhance the 
pension of the pensioners due to rising 
prices ?
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THE MINISTER OF FINANCE 
(SHRI H. M. PATEL) : {a> Yes, Sir.

(b) It was not found possible to accept 
their demand.

(c\ with a view to compensating Central 
Government pensioners for the rise in 
prices/ 7 instalments of relief totalling 
35% i f  pension, subject to a minimum 
of Rs.Vj/- per month and a maximum o f 
Rs. 175/A per month, have been sanctioned




